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   COURT NO.37  
     (DIVISION BENCH-II)
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE A.K.CHAWLA

AT 2:30 PM

1. FAO(OS)(COMM) 35/2018 VEDANTA LTD P.CHIDAMBARAM, DHRUV MEHTA
   CM 8307/2018, VS. SHENZHEN SHANDONG NUCLEAR RANJANA ROY GAWAI, VASUDHA SEN,
   CM 11962/2018 POWER CONSTRUCTION COMPANY LTD. ARJUN ASTHANA, PARINAY T 

VASANDAND, C.S VAIDYANATHAN, 
MEENAKSHI ARORA, RANJIT PRAKASH, 
KAMAL NIJHAWAN, ANSHUMAN PANDE,
MAHIMA SAREEN

2. W.P.(C) 2759/2000 AJAIB SINGH DATEER DR M.P.RAJU C. KANTA 
   CM APPL. 19808/2017 VS. LT. GOVERNOR & ORS DATEER, GURPREET 

SINGH, VIRAJ R. DATAR

COURT NO.33     
(DIVISION BENCH-V)
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE VINOD GOEL

AT 10:30 A.M

1. CRL.A 672/215 RAKESH VIJAY PRATAP SINGH, HIREIN SHARMA 
VS. THE STATE OF DELHI 

2. CRL.A. 283/2018 NEMWATI ANSAR AHMED,HIREIN SHARMA
VS. STATE (NCT OF DELHI) & ANR
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COURT NO.34  
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MS. JUSTICE REKHA PALLI

AT 2:15 P.M

1. LPA 487/2017 NORTH DELHI MUNICIPAL CORPORATION AJJAY ARORAA, 
   C.M. NO. 25528/2017 VS. DCM LIMITED & ANR KAPIL DUTTA, DIKSHA 

LAL,ARVIND NIGAM,
PRATIK MALIK, 
VAIBHAV MISHRA,
AKRITI TYAGI
DHANESH RELAN,
HARSHIT MANIKTALA
ISHA GARG, 
GAURI CHATURVEDI,
P.C. SHARMA,RAMESH
NAG

COURT NO. 48
HON'BLE MR. JUSTICE RAJIV SHAKDHER

AT 2:15 P.M

1. W.P(C) 6692/2017 HARSH VARDHAN PRATAP SINGH AMIT GUPTA, MANSI KUKREJA
   CM 27871/2017 VS. UNION OF INDIA & ANR RAVI PRAKASH, FARMAN ALI

COURT NO. 5
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2:15 P.M

1. W.P(C) 3883/2017 UNITY-TRIVENI-BCPL(JV) KIRAN SURI, HITENDRA NATH RATHI,
   VS. RAIL VIKAS NIGAM LTD. UDIT SETH
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